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BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH, BHOPAL
ORIGINAL APPLICATION NO 71/2023 (CZ)

PETITIONER KIRTI KUMAR SADASHIV BHATT
VERSUS
RESPONDENTS NARMADA WATER RESOURCES & ORS.

FURTHER ACTION TAKEN REPORT ON BEHALF OF
MADHYA PRADESH POLLUTION CONTROL BOARD IN
COMPLIANCE OF ORDER DATED 10.01.2024 (MPPCB)

IT IS MOST RESPECTFULLY SUBMITTED HERE IN UNDER:-

1. That, the instant petition pertains to the alleged discharge of
untreated waste in River Narmada within the State of Madhya
Pradesh. The petition was originally filed before the Hon’ble High
Court of Gujarat at Ahmedabad as Writ Petition No. 274 of 2017.
The petition was transferred by Hon’ble High Court of Gujarat to
National Green Tribunal, Western Zonal Bench, Pune (Maharashtra)
which was subsequently transferred to Central Zonal Bench at

Bhopal vide Western Zonal Bench, Pune’s order dated 24.05.2023.

2. That the answering respondent in the present case had already

filed the following reports/reply in the present case:



SR.

DATE OF HON'BLE | COMPLIANCE BY MP

NGT ORDER PCB
1. Order dated 07.08.2023 Reply 05.09.2023
2. Order Dated 30.10.2023 Report dated 06.12.2023
3. Order Dated 08.12.20203 Report dated 09.01.2024
4. Order Dated 10.01.2024 Report dated 01.03.2024

3. Further in terms of order dated 10.04.2024, the Member Secretary

of the MP PCB had taken a review meeting of the concerned

Regional Officers of the Board and Officers of the Technical

Section on 12.07.2024. In this meeting the following next course

of action was decided :

3.1

3.2

The Regional Officers shall inspect the discharge of untreated
water through sewers/nallas in the river Narmada and its
tributaries. The inspection report shall include panchnama, legal
sampling of untreated water at each discharge point, geo tagged
photos taken during inspection, video footage of the inspection
and verify the working status of the STP, if any. The inspection is
to be conducted in the presence of competent officer of the

concerned ULB.

In case of violation, the Regional Officers shall file cases under
Section 24 of the Water (Prevention and Control of Pollution)
Act, 1974 against the responsible Chief Municipal Officer of the
Urban Local Body and the Mayor of the concerned Districts and

all other responsible for violation.

4. In this context the Head Office of MP PCB had directed the concerned

Regional Officers to submit compliance reports though letter no. 2294




dated 15.07.2024. A copy of this notice is filed herewith as Annexure

R/8-1.

In compliance of the above the Regional Officer Dhar, Mandideep and

Shahdol have submitted their compliance reports. The concise summary

of these reports is as follows:

Sr. District Compliance Report REMARK
Letter No.
I. | Dhar > STP is  Functional.  No | ggp dated
Discharge of untreated water in 19.07.2024 of
the Naramda river. MP PCB
Regional
Office Dhar
Annexure
R/8-2
Letter No.
Il. | Naramad [» STP is under construction and | 1774  dated
apuram only 14% percent construction 18.10.2024 of
has been undertaken. MP PCB
> Case filed under Water | Regional
(Prevention and Control of | Office
Pollution) Act, 1974 against | Mandideep.
CHIEF  Municipal  Officer, | Apnexure
Narmadapuram  before the | g 4
Learned Chief Judicial
Magistrate, Narmadapuram
registered as Case Number RCT
888/2023.
Letter No.
I1l. | Annupur > STP of capacity 1.2 MLD | gg4  dated
constructed and functional. 19.07.2024 of
> Case has already been filed MP_ PCB
under Water (Prevention and | Regional
Control of Pollution) Act, 1974 | Office
against  CHIEF Municipal | Shahdol
Officer, Amarkantak before the | Annexure
District and Session Court | pg 4

District Annupur registered as




Case Number RCT 293/2016.

V. Dindhori

> STP of 3.84 MLD under

construction and 90% of the
construction has been
undertaken.

Court Case filed under Water
(Prevention and Control of
Pollution) Act, 1974 before the
Learned Chief Judicial
Magistrate, Dindhori registered
as UNCR 41/2023.

Letter No.
694 dated
19.07.2024 of
MP PCB
Regional
Office
Shahdol
Annexure
R/8-4

6. That the compliance reports from the other regional officers of the

Board are awaited and shall be filed before the next date of hearing.

7. The Hon' ble Tribunal may kindly be pleased to take the aforesaid action

taken report on record.

Place: Bhopal
Date: 23.07.2024

MPPCB

FILED BY

Qo

PARUL BHADORIA
Advocate for MPPCB
Ph.No.:(+91)-8085977111;

Email: parul.bhadoria0O4@gmail.com
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ANNEXURE-R/8-1

MADHYA PRADESH POLLUTION CONTROL BOARD,
ML 1y
\\% LlFE

Y/ ke, paryavaran Parisar, E-S, Arera Colony, Bhopal 462016
Fax No :+91-755-2463742 E-mail : it_mppcb@rediffmail.com

si2Z2U/LEGAL/PCB-2024 BHOPAL, DATE
o 15 JuL 202
REGIONAL OFFICER
MADHYA PRADESH POLLUTION CONTROL BOARD
REGIONAL OFFICE
SHAHDOL/JABALPUR/MANDIDEEP/BHOPAL/
UJJAIN/INDORE/DHAR

Subject: Regarding compliance of Hon'ble NGT (CZ) order dated 10.04.2024
passed in OA 71/2023 (Kirti Kumar Sadhashiv vs Water Resources
Dept, and Ors.)

Reference: 1. NGT order dated 10.04.2024 passed in OA 71/2023 (Kiri
Kumar Sadhashiv vs Water Resources Deptt. and Ors.)

2. Virtual Meeting of MS, MP PCB and the concerned Regional Officers
of the Board dated 12.07.2024.

With reference to the above subject, please find enclosed herEwith the copy
of the order dated 08.04.2024 passed by Hon'ble National Green Tribuni
(CZ), Bhopal in OA 71/2023 (Kirti Kumar Sadhashiv vs Water Resourees

Dept, and Ors). The relevant portion of the order is as follows:

v | Learned counsel for the State has submitted that most of the STP work
is in progress with the executing agency/construction agency. Madhya
Pradesh Urban Development Company Ltd. (MPUDCL) is not expediting

the work and not completing the project of STP in different district causing
pollution in the river and discharge of untreated water /sewage water 1110
the River Narmada, the Tribunal has already directed in Parveayanraii
Surakhsha Samiti vs. Union of India and regime of enviromenial
compensation have been initiated and polluter have 1o pay the ameinii 0f

compensation as prescribed by the CPCB. For the extension of the timeline
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MADHYA PRADESH POLLUTION CONTROL BOARD,
e~ LiFE
o Li

\iﬁ%/ Lifestyle for

twomet  Paryavaran Parisar, E-5, Arera Colony, Bhopal 462016
Fax No :4+91-755-2463742 E-mail : it_mppcb@rediffmail.com

the matter was agitated up to the Hon’ble Supreme Court of India in M.A.
No. 356/2023 in Writ Petition (Civil) No. 375/2012 and Hon’ble Supreme
Court of India vide order dated 20.03.2023 turned down it and directed that
there should not be any discharge of sewage water and untreated water into
the water bodies and regime of environmental compensation must be
executed and enforced from the date 01.04.2020.

2. Accordingly, State PCB is directed to enforce the rule of law and comply
the orders as directed by this Tribunal, in view of the guidelines issued by

the CPCB and orders passed by Hon’ble Supreme Court of India.”

2. The Hon'ble Supreme Court of India in WP Civil No. 375 of 2012
(Paryavaran Suraksha Samiti v UOI and Ors.)vide judgment dated
22.02.2017 had given a time of three years to each state to set up sewage
treatment plants and make these STPs functional as well within three vears
(para 8). The State PCB was designated as the monitoring autherity to
ensure compliance of this judgment of Hon'ble Supreme Court of India

(copy enclosed).

3. In view of above order of the Hon'ble NGT in OA 71/2023 the concerned

ROs are directed as follows:

i.  The Regional Officers shall inspect the discharge of untreated water
through sewers/nallas in the river Narmada and its tributaries. The
inspection report shall include panchnama, legal sampling of

untreated water at each discharge point, geo tagged photos taken



— MADHYA PRADESH POLLUTION CONTROL BOARD,

— AT
' I\ g N/ eidmer Paryavaran Parisar, E-5, Arera Colony, Bhopal 462016

Fax No :+91-755-2463742 E-mail : it_mppcb@rediffmail.com

during inspection, video footage of the inspection and verify the
working status of the STP, if any. The inspection is to be conducted

in the presence of competent officer of the concerned ULB.

ii. In case of violation, the Regional Officers shall file cases under
Section 24 of the Water (Prevention and Control of Pollution) Act,
1974 against the responsible Chief Municipal Officer of the Urban

Local Body and the Mayor of the concerned Districts. auj oY r.ul
Dihen ‘rc,\/mmi.u.o. Hor tle viofabon .

The ROs are directed to provide the recent inspection reports and the status of the
cases to be filed under Section 24 of the Water Act, 1974 through Email by
21.07.2024 to the Legal Section of the Board.

Madhya PradeshWollution Control Board

Copy To:
1. PA to Principal Secretary, Environment Department, Govt. of Madhya Pradesh.

Mantralaya, Vallabh Bhawan, Arera Hills, Bhopal, MP for Information, please.

2. Director (Technical), Madhya Pradesh Pollution Control Board for Information. and
necessary action please.

3. Dr. Neeraj Verma, Chief Chemist (OIC), Madhya Pradesh Pollution Contro! Board
for Information, and necessary action please.

4. Shri HS Malviya. Executive Engineer, MSW Section, Madhya Pradesh Pollution
Control Board for Information, and necessary action please.



Item No. 04

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)
Original Application No. 71/2023(CZ)
(O.A. No. 97/2021-WZ)
Kirtikumar Sadashiv Bhatt Applicant(s)
Vs.

Narmada Water Resource & Ors. Respondent(s)

Date of Hearing: 10.04.2024

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. SATYAGOPAL KORLAPATI, EXPERT MEMBER

For Applicant(s): None.

For Respondent(s): Mr. Prashant M. Harne, Adv.
(with Mr. Mehul Bhardwaj, Adv.)
Ms. Diksha Chaturvedi, Adv.
Mr. Om Shankar Shrivastava, Adv.
Mr. Yadvendra Yadav, Adv.
Ms. Parul Bhadoria, Adv.
Mr. Rakesh Shrout
(Sahawad Municipality)

ORDER

1. Learned counsel for the State has submitted that most of the STP work is
in progress with the executing agency/construction agency. Madhya
Pradesh Urban Development Company Ltd. (MPUDCL) is not expediting
the work and not completing the project of STP in different district
causing pollution in the river and discharge of untreated water /sewage
water into the River Narmada, the Tribunal has already directed in
Paryavaran Surakhsha Samiti vs. Union of India and regime of
environmental compensation have been initiated and polluter have to pay
the amount of compensation as prescribed by the CPCB. For the

extension of the timeline the matter was agitated up to the Hon’ble



2.

Supreme Court of India in M.A. No. 356/2023 in Writ Petition (Civil) No.
375/2012 and Hon’ble Supreme Court of India vide order dated
20.03.2023 turned down it and directed that there should not be any
discharge of sewage water and untreated water into the water bodies and
regime of environmental compensation must be executed and enforced
from the date 01.04.2020.

Accordingly, State PCB is directed to enforce the rule of law and comply
the orders as directed by this Tribunal, in view of the guidelines issued by
the CPCB and orders passed by Hon’ble Supreme Court of India.

Learned counsel for the State has sought a short time to file the progress
report of different STPs on the bank of the River Narmada on the next
date of listing.

Since, the constructing agency is Madhya Pradesh Urban Development
Company Ltd., thus, on the request of the learned counsel for the State,
being proper and necessary party. MPUDCL is also impleaded as a
respondent. The copy of the application and relevant document be
provided to the Managing Director, MPUDCL. Respondent is directed to
submit their reply within four weeks. Reply of respondent no. 21

Municipal Council, Amarkantak be taken on record.

List it on 24th July, 2024.

Sheo Kumar Singh, JM

Dr. Satyagopal Korlapati, EM

10th April, 2024
O.A No. 71/2023(CZ)
PN
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ANNEXURE-R/8-2
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Subject: - Regarding Compliance of Hon'ble NGT (CZ) order dated 10.04.2024 passed in OA
71/2023 (Kirti Kumar Sadashiv Vs Water Resources Dept. and ors.)
Reference: - 1. NGT order dated 10.04.2024 passed in OA 71/2023 (Kirti Kumar Sadashiv Vs Water
Resources Dept. and ors.)
2. Virtual meeting of MS, MPPCB and the concerned Regional officer of the Board
dated 12.07.2024.
3. HO vide letter no. 2294, Dated 15.07.2024
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Subject: - Regarding Compliance of Hon'ble NGT (CZ) order dated 10.04.2024 passed in OA
71/2023 (Kirti Kumar Sadashiv Vs Water Resources Dept. and ors.)
Reference: - 1. NGT order dated 10.04.2024 passed in OA 71/2023 (Kirti Kumar Sadashiv Vs Water
Resources Dept. and ors.)

2. Virtual meeting of MS, MPPCB and the concerned Regional officer of the Board
dated 12.07.2024.

3. HO vide letter no. 2294, Dated 15.07.2024
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Nagar Parishad Dharampuri,
2.00 MLD Sewage Treatment Plant,
Khasra No.- 68 & 70, Behind Idgah, Old Khalghat Manawar Road,
Tal.- Dharampuri, Dist : Dhar (M.P.)
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Nagar Parishad Dharampuri,
2.00 MLD Sewage Treatment Plant,
Khasra No.- 68 & 70, Behind Idgah, Old Khalghat Manawar Road,
Tal.- Dharampuri, Dist: Dhar (M.P.)
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ANNEXURE-R/8-3

wire . 26%, Yaex = Meifre &7, 7, Rier—=e

Phone No.07480-292564, Email:- romppcbmandideep@gmail.com
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FORM XII
[See Rule 34]

REGIONAL OFFICE,
M.P. POLLUTION CONTROL BOARD,
Plot No 28 C,Sector New Ind.area,Mandideep,Distt.Raisen (M.P)

Phone No-07480-292564,E-mail :- romppcbmandidep@gmail.com

To,

Take notice that it is intended to have analysed the sample of Water/Sewage effluent/trade

effluent which is being taken today the. ../ .jﬁ..day of.....JH .' ......2024 from

e KOTORSD UG [ Untveated demiestrd eflienk) nedy movighad
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FORM XII
[See Rule 34]

REGIONAL OFFICE,
M.P. POLLUTION CONTROL BOARD,
Plot No 28 C,Sector New Ind.area,Mandideep,Distt.Raisen (M.P)

Phone No-07480-292564,E-mail :- romggcbmandideg@gmail.com

To,

......... chied Myncrp s ey
Kaynicpe?.. Souhat

\¢ @\\ & 5
wA - damyaeld
%N (M\%(R J(anﬁ‘) Name emgnatlonvéf the person

"
— "\P - - .
\J\ P B & DR raraaR R’
\ M A& Jr. Scientist
N‘\ lﬂj‘j REGIONAL OFFICE
M.P. Pollution Control goard
MANDIDEEP
To,
........................................................ n
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FORM X1I
[See Rule 34]

REGIONAL OFFICE,
M.P. POLLUTION CONTROL BOARD,
Plot No 28 C,Sector New Ind.area,Mandideep,Distt.Raisen (M.P)

Phone No-07480-292564,E-mail :- romQgcbmandidep@gmail.com

To,
Take notice that it is intended to have analysed the sample of Water/Sewage effluent/trade
effluent which is being taken today the.. .9 .{.l?..day of. . IS 2024 from

 GheelpYy walg [unresdd deweriC flient] negv. pheein?

T e e
Name afftf destgnation of the person

1

Who takesdhe sample
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FORM XII
[See Rule 34]

REGIONAL OFFICE,
M.P. POLLUTION CONTROL BOARD,
Plot No 28 C,Sector New Ind.area,Mandideep,Distt.Raisen (M.P)

Phone No-07480-292564,E-mail :- romppcbmandidep@gmail.com

To,
Take notice that it is intended to have analysed the sample of Water/Sewage effluent/trade
effluent which is being taken today the... 19 F?day of..... I ... 2024 from

o 2BNgaYWads nalg [ Ukpeated doauiie edliten]-] nea™. pogayweds
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A U ‘ ey
§V\'ﬂK \,\’;t /V\(RMV\ d Name atio %?ike person
R e Wo Biaves siaple

W M Jr. Scientist
I il
N /\7& REGIONAL OFFICE
N S\;V M.P. Poliution Control Buz.
MANDIDEEP
To,
o
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Narmadapuram, Madhya Pradesh, India

Holi chowk Sanichara ward 2, Jagdish Pura, Narmadapuram, Madhya
Pradesh 461001, India

Lat 22.761939°

Long 77.717402°

19/07/24 01:52 PM GMT +05:30

El PSS Mmap Camera

Narmadapuram, Madhya Pradesh, India
Holi chowk Sanichara ward 2, Jagdish Pura, Narmadapuram, Madhya

Pradesh 461001, India

Lat 22.761939°

Long 77.717403°

19/07/24 01:52 PM GMT +05:30
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Fiss e § I Siss o ) GPS Map Camera

Narmadapuram, Madhya Pradesh, India

QP75+PHS, Jumerati Colony, Narmadapuram, Madhya Pradesh 461001,
india

Lat 22.764442°

Long 77.708827°

19/07/24 02:38 PM GMT +05:30

pe o h . : E 5 GPS Map Camera

,} Narmadapuram, Madhya Pradesh, India
QP75+PHS8, Jumerati Colony, Narmadapuram, Madhya Pradesh 461001,
India
Lat 22.764442°
Long 77.708827°
19/07/24 02:38 PM GMT +05:
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.
Narmadapuram, Madhya Pradesh, India
QP74+7FF, Narmadapuram, Madhya Pradesh 461001, India

Lat 22.763123°

Long 77.705218°

19/07/24 02:59 PM GMT +05:30
- - e e -

Narmadapuram, Madhya Pradesh, India

QP74+7FF, Narmadapuram, Madhya Pradesh 461001, India
Lat 22.763123°

LonNng 77.705218°

19/07/24 02:59 PM GMT +05:30
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g GPS Map Camera

Narmadapuram, Madhya Pradesh, India

Unnamed Road, Narmadapuram, Madhya Pradesh 461005, India
Lat 22.74372°

Long 77.680812°

19/07/24 05:16 PM GMT +05:30

GPS Map Camera

Narmadapuram, Madhya Pradesh, India

Unnamed Road, Narmadapuram, Madhya Pradesh 461005, India
Lat 22.74372°

Long 77.680812°

19/07/24 05:16 PM GMT +05:30
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Narmadapuram, Madhya Pradesh, India
PPXG+2J2, Narayan Nagar, Narmadapuram, Madhya Pradesh 461001, India

Lat 22.747736°
Long 77.726634°

19/07/24 06:45 PM GMT +05:30

B S r‘}W;PSMap(:amera

Narmadapuram, Madhya Pradesh, India
DAMOH, near UNION BANK DAMOH, Pratap Nagar, Rasuliya,
Narmadapuram, Madhya Pradesh 461001, India

Lat 22.741329°

Long 77.726716°

19/07/24 06:45 PM GMT +05:30

L2 ﬂ GPS Map Camera

Narmadapuram, Madhya Pradesh, India
DAMOH, near UNION BANK DAMOH, Pratap Nagar, Rasuliya,
Narmadapuram, Madhya Pradesh 461001, India

4 Lat 22.741329°

Long 77.726716°
19/07/24 06:45 PM GMT +05:30
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i) GPS Map Camera

Narmadapuram, Madhya Pradesh, India

DAMOH, near UNION BANK DAMOH, Pratap Nagar, Rasuliya, Narmadapuram, Madhya
Pradesh 461001, India

Lat 22.7416°

Long 77.726622°

19/07/24 06:46 PM GMT +05:30

£l oS Mmap Camera

Narmadapuram, Madhya Pradesh, India
DAMOH, near UNION BANK DAMOH, Pratap Nagar, Rasuliya,
Narmadapuram, Madhya Pradesh 461001, India

Lat 22.741621°

Long 77.726631°

19/07/24 06:47 PM GMT +05:30
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i

Q GPS Map Camera

Narmadapuram, Madhya Pradesh, India
DAMOH, near UNION BANK DAMOH, Pratap Nagar, Rasuliya, Narmadapuram, Madhya
Pradesh 461001, India
Lat 22.7416°
. Long 77.726622°
19/07/24 06:46 PM GMT +05:30

5 6PS Map Camera

Narmadapuram, Madhya Pradesh, India
DAMOH, near UNION BANK DAMOH, Pratap Nagar, Rasuliya, Narmadapuram, Madhya
Pradesh 461001, India

Lat 22.7416°

Long 77.726622°

19/07/24 06:46 PM GMT +05:30
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